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 vation  and  other  benefits  extended  to

 them  by  virtue of  their  having been  listed
 as  a  Scheduled  Caste,  no  percepitible  im-

 ‘provement  has  come  about  in  their  social
 statuts  or  economic  condition.

 Now,  a  very  explosive  situation  has  been
 created  in  Kerala  because  of  the  recom-
 mendation  made  by  the  Mandal  Commis-
 sion  Report  that  the  Pulaya  Community
 be  included  in  the  list  of  other  backward
 communities,  Such  a  step  wil]  deprive  this

 community  of  whatever  benefits  it  enjoy-
 ed  so  far  by  way  of  reservation,  etc.,  and
 will  further  accentuate  its  backwardness.
 Moreover,  in  the  note  circulated  along
 with  the  questionnaire  to  the  States  by  the
 Mandal  Commission  it  was  specifically
 mentioned  that  the  Scheduled  Castes  and
 Scheduled  Tribes  should  be  excluded  while
 furnishing  information  about  the  other
 backward  communities.  In  this  circum-
 stances,  it  is  surprising  as  to  how  the  Com-
 mission  decided  to  include  the  Pulaya  com-
 munity  in  the  list  of  other  backward  com-
 munities  which  is  against  the  terms  of  re.
 ference  of  the  Commission.  This  has  caus.
 ed  dismay  and  shock  among  this  communi-
 ty  and  they  have  launched  an  agitation
 to  persuade  the  Government  not  to  accept
 this  recommendation.

 Therefore,  I  would  earnestly  request  the
 Government  that  this  recommendation  of
 the  Mandal  Commission  listing  Rulayas  as
 ‘other  backward  Community’  should  be
 rejected  and  they  should  do  justice  to  this
 most  backward  community.

 (vi)  ExPANSION  OF  HALDIA  REFINERY.

 SHRI  NIREN  GHOSH  (Dum  Dum):
 ‘There  is  a  proposal  to  expand  Haldia  Re-

 finery  from  2.5  to  5.5  million  tonnes.  ।
 recently  visiteq  Haldia  Refinery.  I  found
 the  refinery  working  wonderfully  well.
 The  Haldia  Refinery  came  to  the  rescue  of
 the  country  in  a  big  way  when  the  Assam
 agatitionists  succeeded  in  closing  down  the
 Gauhati  Refinery,  The  R  and  D  of  the
 Haldia  Refinery  has  developed  completely
 indigenously  two  new  commercial  products
 viz.,  cylinder  oil  and  a  new  type  of  ore,
 which  is  commercially  viable.  If  the  re-

 finery  is  expanded  to  5.5  म  toe  capa
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 city,  the  Haldia  refinery  wil  Ipresent  the

 country  with  more  new  products  and  will
 be  able  to  supply  fuel  stock  for  the  pro-
 posed  Haldia  Petro-Chemical  Complex.

 ।  visited  the  Haldia  dock  and  found  that
 a  point  has  been  discovered  between  the
 oi]  jetty  and  the  dock  where  super  tankers
 will  be  able  to  berth.  The  work  of  deepen-
 ing  the  draught  of  the  navigational  chan-
 nel  is  proceeding  smoothly.  ।  urge  upon
 the  Minister  of  Petroleum  and  the  Minister
 of  Planning  to  give  the  green  signal  for
 the  expansion  of  the  Haldia  Refinery.

 (vi)  DEMAND  TO  INCREASE  THE  PENSION
 OF  FREEDOM  FIGHTERS  a0  r
 FAMILIES,

 रही  ।  पंशनकी की  राशि  1-8-80  से.  बढ़ा

 कर  दा  साँ  के  बदले  तीन  साँ  रुपए  माह-
 वारी.  कर  दी  गईं  |  इस  प्रकार  अभी
 ।,  23,  861  सेनानियों  का  पेंशन  की  राशि

 मिल  रही  है।

 मंहगाई  आसमान  छ  रही  ही  और  यह

 अब  तक  की  महंगाई  से  अधिक  है।  एसी

 स्थिति  मॉं  तीन  सौ  रुपए  माहवारी  में  सना-
 नियों  के  लिए  काम  चलाना  मूशिकल  हा।

 इस  बात के  ध्यान  मों  रखते  हूए  मेरा

 सरकार  से  अनुराध  ह  वक  ':--

 (1)  स्वतंत्रता  सेनानियों की  मेंशन  की

 राशि  बढ़ाकर  पांच  साँ  रुपए  माहवारी  की


